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UNITED KINGDOM’S SMALL BUSINESS, ENTERPRISE

AND EMPLOYMENT ACT IS HERE

The Act contains a number of measures which together represent significant change for

companies and Companies House customers.

The Small Business, Enterprise and Employment Act received Royal Assent in March 2015.

All companies will be affected in some way, as the Act changes legal requirements,

including what one file with Companies House. This will impact company’s systems and

processes.

The changes with the highest impact will be delivered in the final stage, giving one more

time to get his company ready. Changes may still happen as secondary legislation passes

through Parliament.

Read more
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